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LEGISLATIVE DEP_r\RTMENT. 

W It, the undersigned, Members of t.he Select Committee to· which the Bill further to 
1. Paper No. I. amend the Legal Practitioners Act, IBi9, lfa.!l 
2. Pal .. r No. lL reftrred, have conttidered the Bill and the papers 

noted in the margin, and hal"e now the honour to submit the following interim Report. 
2. In l"iew of the rt"Cent announcement on LehaU or the Gonrnment that th~y propose 

eno,tly to eonl"ene a eommittee for the purpose of examining the whole qtl8Btion of the consti-
tution of aD IDdia.n Dar, we are of opinIon "hat it would not be advisable to proceed at present 
with legi.1ation aftPCtillg only one of th"! many qoemons which would neceall&rily come under 
the eonlideratioo of such a Committee, and in l"iew of an assurance which we have receiv'ed that 
the q1*tioD railed by this DiU will be specifically referred to that Committee, we recommend 
that DO further proceedings should, for the pre!ent, be taken in respect of the Bill 

.. . 

s. The Bill ... pnblished in the Guette of India, dated the 16th September, 1922 • . 
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